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PREFACE

This Publication contains a brief resume of work done in the
Fourteenth Lok Sabha during the First Session i.e. from the 2nd to
10th June, 2004.

NEW DELHI; G.C. MALHOTRA,
July, 2004 Secretary-General.
Asadha, 1926 (Saka)



1. DURATION OF SESSION

Date of Commencement : *2 June, 2004

Date of Adjournment Sine die : **10 June, 2004

Date of Prorogation of the House : 11 June, 2004

Total Number of days of Session : 9 days

Number of actual sittings : 7 days

Number of Hours of sittings : 13 hours 41 minutes

* The first sitting commenced with the playing of National Anthem.
** The sitting ended with the playing of National Song.
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2. MOTIONS

(i) Motions for Election of Speaker

Sl. Brief Subject Under Proposer Seconder Date of Decision of
No. Rule Election the House

1 2 3 4 5 6 7

1. Choosing Shri Somnath 7 Smt. Sonia Gandhi Shri Pranab 4.6.2004 Moved and
Chatterjee Mukherjee adopted
as the Speaker of
Lok Sabha

2. Choosing Shri Somnath 7 Shri Atal Bihari Shri L.K. 4.6.2004 Moved but
Chatterjee Vajpayee Advani not put to
as the Speaker of vote in
Lok Sabha view of

motion at
Sl. No. 1.
having been
Adopted

3. Choosing Shri Somnath 7 Shri Sharad Pawar Smt. 4.6.2004 -do-
Chatterjee Suryakanta
as the Speaker of Patil
Lok Sabha

4. Choosing Shri Somnath 7 Shri Lalu Prasad Shri Ram 4.6.2004 -do-
Chatterjee Kripal Yadav
as the Speaker of
Lok Sabha

5. Choosing Shri Somnath 7 Prof. Ram Gopal Shri Mohan 4.6.2004 -do-
Chatterjee Yadav Singh
as the Speaker of
Lok Sabha

6. Choosing Shri Somnath 7 Shri Ram Vilas Shri Ram 4.6.2004 -do-
Chatterjee Paswan Chandra Paswan
as the Speaker of
Lok Sabha

7. Choosing Shri Somnath 7 Shri Shibu Soren Shri Hem Lal 4.6.2004 -do-
Chatterjee Murmu
as the Speaker of
Lok Sabha

8. Choosing Shri Somnath 7 Kum. Mayawati Shri Bhal 4.6.2004 -do-
Chatterjee  Chandra
as the Speaker of Yadav
Lok Sabha
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9. Choosing Shri Somnath 7 Shri K. Chandra Shri T. 4.6.2004 -do-
Chatterjee Sekhar Rao Madhusudan
as the Speaker of Reddy
Lok Sabha

10. Choosing Shri Somnath 7 Shri Nitish Shri Prabhu 4.6.2004 -do-
Chatterjee Kumar Nath Singh
as the Speaker of
Lok Sabha

11. Choosing Shri Somnath 7 Shri Ajit Singh Dr. Shafiqur 4.6.2004 -do-
Chatterjee as the Speaker  Rahman Barq
of Lok Sabha

12. Choosing Shri Somnath 7 Shri Omar Abdullah Shri C.K. 4.6.2004 -do-
Chatterjee as the Speaker Chandrappan
of Lok Sabha

13. Choosing Shri Somnath 7 Shri Ajoy Chakraborty Shri Suravaram 4.6.2004 -do-
Chatterjee as the Speaker Sudhakar Reddy
of Lok Sabha

14. Choosing Shri Somnath 7 Shri Rupchand Pal Shri Hannan 4.6.2004 -do-
Chatterjee as the Speaker Mollah
of Lok Sabha

15. Choosing Shri Somnath 7 Shri P.K. Vasudevan Shri Gurudas 4.6.2004 -do-
Chatterjee as the Speaker Nair Das Gupta
of Lok Sabha

16. Choosing Shri Somnath 7 Shri Basudeb Acharia Shri N.N. 4.6.2004 -do-
Chatterjee as the Speaker Krishnadas
of Lok Sabha

17. Choosing Shri Somnath 7 Shri Bir Singh Mahato Shri Hiten 4.6.2004 -do-
Chatterjee as the Speaker Barman
of Lok Sabha

18. Choosing Shri Somnath 7 Shri Sanat Kumar Shri Joachim 4.6.2004 -do-
Chatterjee as the Speaker Mandal Baxla
of Lok Sabha

1 2 3 4 5 6 7



(ii) Motions for Election of Deputy Speaker

Sl. Brief Subject Under Proposer Seconder Date of Decision of
No. Rule Election the House

1 2 3 4 5 6 7

1. Choosing Shri Charanjit 8 Shri Atal Bihari Shri L.K. 9.6.2004 Moved and
Singh Atwal as the Vajapyee Advani adopted
Deputy Speaker of
Lok Sabha

2. Choosing Shri Charanjit 8 Shri Pranab Shri Pawan 9.6.2004 Moved but not
Singh Atwal as the Mukherjee Kumar Bansal put to vote in
Deputy Speaker of view of motion
Lok Sabha at Sl. No. 1.

having been
Adopted

3. Choosing Shri Charanjit 8 Shri George Kum. Mamata 9.6.2004 -do-
Singh Atwal as the Fernandes Banerjee
Deputy Speaker of
Lok  Sabha

4. Choosing Shri Charanjit 8 Shri Chandrakant Shri P.C. 9.6.2004 -do-
Singh Atwal as the Khaire Thomas
Deputy Speaker of
Lok Sabha

5. Choosing Shri Charanjit 8 Shri T.R. Baalu Shri Dayanidhi 9.6.2004 -do-
Singh Atwal as the Maran
Deputy Speaker of
Lok  Sabha

6. Choosing Shri Charanjit 8 Shri Devendra Shri Raghunath  9.6.2004 -do-
Singh Atwal as the Prasad Yadav J h a
Deputy Speaker of
Lok Sabha

7. Choosing Shri Charanjit 8 Shri Sharad Pawar Smt. Suryakanta 9.6.2004 -do-
Singh Atwal as the Patil
Deputy Speaker of
Lok Sabha

8. Choosing Shri Charanjit 8 Prof. Ram Gopal Shri Mohan 9.6.2004 -do-
Singh Atwal as the Yadav Singh
Deputy Speaker of
Lok Sabha

9. Choosing Shri Charanjit 8 Shri Rajesh Verma Shri Raja 9.6.2004 -do-
Singh Atwal as the Ram Pal
Deputy Speaker of
Lok Sabha

10. Choosing Shri Charanjit 8 Shri Sukhdev *Dr. Rattan 9.6.2004 -do-
Singh Atwal as the Singh Dhindsa Singh Ajnala
Deputy Speaker of
Lok Sabha

*Motion for election of Dy. Speaker was seconded by Shri Sukhbir Singh Badal on behalf of Dr. Rattan
Singh Ajnala.
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3.  OATH  OR  AFFIRMATION

Number of Members Language in which oath/ Date on which oath/
who made and subscribed affirmation made affirmation made
the oath/affirmation

1 2 3

148 Hindi
45 English

8 A s s a m e s e
7 Bengali
1 Bodo
1 Dogri

11 Gujarati
12 Kannada

1 Maithili
12 Malayalam

1 Manipuri
20 Marathi

3 Nepali
14 Oriya

9 Punjabi
17 Sanskrit

3 Santhali
25 Tamil
29 Telugu

6 Urdu
64 Hindi
11 English
29 Bengali

1 Dogri
9 Kannada
1 Kashmiri
2 Malayalam
5 Marathi
1 Oriya

> 02.06.2004

>

5
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3 Punjabi

6 Sanskrit

2 Santhali

1 Sindhi

2 Tamil

3 Urdu

4 Hindi

3 English

1 Kashmiri

10 Tamil

1 Marathi

1 Tamil

3 Hindi

1 English

1 Hindi

1 Marathi

*539

1 2 3

*Excluding Shri Somnath Chatterjee, Speaker pro tem who made affirmation in English
before the President at Rashtrapati Bhawan on 2 June, 2004.

Shri Lalu Prasad, MP & Minister of Railways took oath in Hindi twice—on 2 June, 2004 as
member from Madhepura Parliamentary Constituency of Bihar and on 9 June, 2004 as
member from Chapra Parliamentary Constituency of Bihar. On 9 June, 2004, before
taking oath, he resigned his seat in Lok Sabha from Madhepura Parliamentary
Constituency of Bihar.

03.06.2004>

> 04.06.2004

>

> 09.06.2004

08.06.2004

> 07.06.2004



4. OBITUARY REFERENCES

Sl. Name of Member Date of Death Date of obituary Time Taken
No. References

H. M

1 2 3 4 5

1. Shri Abhaysinh S. Bhonsle, 04.02.2004
(Member, Twelfth Lok Sabha)

2. Shri Bhagirath Bhanwar, 10.02.2004
(Member, Fifth and Sixth
Lok Sabhas)

3. Shri Sikander Bakht, 23.02.2004
(Member, Sixth Lok Sabha)

4. Shri S.B. Chavan 26.02.2004
(Member, Seventh and Eighth
Lok Sabhas)

5. Shri Gurcharan Singh Tohra 01.04.2004 07.06.2004 0 14
(Member, Sixth Lok Sabha)

6. Shri Abdul Shafee 26.04.2004
(Member, Fifth Lok Sabha)

7. Shri A.M. Thomas 27.04.2004
(Member, First to
third Lok Sabha)

8. Shri N. Gouzagin 11.05.2004
(Member, Seventh Lok Sabha)

9. Shri E.K. Nayanar 19.05.2004
(Member, Fourth Lok Sabha)

10. Reference to the terrorists’ 23.05.2004
attack on the BSF bus in J&K

11. Shri Fazlur Rahman 16.03.2004 10.06.2004 0 02
(Member, Sixth Lok Sabha)

7
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5. PANEL OF CHAIRMEN

Sl.No. Name of Member Date of Nomination

1 . *$Shri Somnath Chatterjee

2 . **$Shri Balasaheb Vikhe Patil

3 . $Shri Giridhar Gamang @2.6.2004

4 . $Shri Manabendra Shah

* Speaker Pro-tem (Shri Somnath Chatterjee) from 2.6.2004 until the commencement
of sitting of the House on 4.6.2004.

** Speaker Pro-tem (Shri Balasaheb Vikhe Patil) from the commencement of the sitting
of the House on 4.6.2004 till the election of the Speaker by the House.

$ Appointed by President of India on 29 May, 2004 under article 99 of the  Constitution
of India before whom members could make and subscribe oath or affirmation.

@ Nominated by the Speaker pro-tem on 2 June, 2004.

8
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6.  PAPERS  LAID  ON  THE  TABLE

(a) By Government ..... 167
(b) By Private Member ..... Nil

9
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8.  RESIGNATION  BY  MEMBERS

Sl. Name of State Constituency Date on Remarks
No. Member which

accepted by
Speaker

1. Shri Mulayam Uttar Mainpuri 25.05.2004 Resigned on 25.05.2004
Singh Yadav Pradesh (Announcement was

made in the House on
02.06.2004).

2. Shri Lalu Prasad Bihar Madhepura 09.06.2004 Resigned on 09.06.2004
consequent upon his
election from more than
one Parliamentary
Constituencies
(Announcement was
made in the House on
09.06.2004).
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9.  SHORT DURATION DISCUSSIONS UNDER RULE 193 ON
MATTERS OF URGENT PUBLIC IMPORTANCE

SUMMARY

No. of notices received : 1
No. of discussions admitted : Nil
No. of discussions held : Nil
No. of discussions remained part-discussed : Nil
Total time taken : Nil
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10.  SPEAKER/DEPUTY  SPEAKER/CHAIRMAN

Announcements/Observations/References/Rulings

Subject By whom Date

Valedictory Reference on the conclusion of The Speaker 10.6.2004
the First Session of the Fourteenth Lok Sabha.
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11.  STATEMENTS

(i) Statements made/laid by Ministers under Rule 372 during
first session of Fourteenth Lok Sabha

S . Brief Subject Name of Date Time Taken
No. Minister H. M.

1.* Regarding the news item, “air-strike Shri Pranab 9.6.2004 0 01
delay cost lives: Kargil report" Mukherjee

*Laid a copy (Hindi and English Versions) on the Table of the House.
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(ii)  Matters Under Rule 377

Position regarding receipt of replies from Ministries concerned
during Fourteenth Lok Sabha (as on 17.6.2004)

Total Number of No. of replies sent Percentage of
Matters raised to members by replies sent to

Ministers and members by the
copies endorsed Ministers

to Lok Sabha
Secretariat

First Session 35 Nil Nil
(2.6.2004 to 10.6.2004)
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(iii) Statement showing the time lost owing to/interruptions in the
House during First Session of Fourteenth Lok Sabha

Date Time spent on Time lost due to R e m a r k s
Interruptions Adjournment

of the House
following

interruptions
H. M. H. M.

8.6.2004 0 17 5  21 Interruptions started at 11.20 A.M. and
continued till 11.36 A.M. At 11.36 A.M.
Lok Sabha was adjourned to meet at
2 P.M. When Lok Sabha reassembled at
2 P.M., interruptions started again at
2.02 P.M. and continued till 2003 P.M.
At 2003 P.M. Lok Sabha was adjourned
for the day.

9.6.2004 0 00 4 54 Due to interruptions in the House,
Lok Sabha was adjourned at 12.05 P.M.
till 2.00 P.M. When the Lok Sabha
reassembled at 2.00 P.M. interruptions
started again,  amidst interruptions.
Matters under Rule 377 were laid on the
Table. Lok Sabha was adjourned at
2.01 P.M. for the day.

0 17 10 15

Time calculated on the basis of normal time of the House i.e. from 11 AM to 1 PM and
2 PM to 6 PM
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(iv) Statement indicating matters of urgent public importance
raised before taking up of the listed business and the

time taken thereon during First Session of
Fourteenth Lok Sabha

Date Number of  Number  of Time Taken
matters Members H M
raised who spoke

2.6.2004 Nil Nil Nil
  to

4.6.2004

7.6.2004 Nil Nil Nil

8.6.2004 6 10 0 10

9.6.2004 Nil Nil Nil
and

10.6.2004

Total 6 10 0 10
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12.  STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS TRANSACTED DURING THE FIRST SESSION OF

FOURTEENTH LOK SABHA

Business Time taken Percentage of
the total time
taken

1 2 3

H M

Matters of urgent public importance 0 10 1.22
raised after the question hour

Matters under Rule 377 0 09 1.10

Oath or affirmation 8 44 63.82

President's address 0 20 2.44

Statements (Rule 372) 0 01 0.12

Other Matters such as Papers Laid 4 17 31.30
on the Table, Obituary References,
Questions of Privileges, Points of
Order, Personal Explanations etc.

TOTAL: 13 41 100.00
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CORRIGENDA 
 

Page No. Sl. No. Column 
No. 

Line For Read 

Under the heading 
“Motion for Speaker” 

at Page No. 4 

1 4 2 Vajapyee Vajpayee 

- 4 6 2003 P.M. 2.03 P.M. Under the heading 
“Remarks” at Page 

No. 16 
 

  7 2003 PM 2.03 P.M. 
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